\ 2301 TEM NO. 13 COURT NO. 1 SECTION Il T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) Nos.33495-33496/2011

(From the judgenent and order dated 15/10/2011 in I TA No. 1268/2006
and | TA No. 1269/ 2006 of The H GH COURT OF KARNATAKA AT BANGALORE)

GE I NDI A TECHNOLOGY CENTRE P. LTD. Petitioner(s)
VERSUS

Cl.T & ANR Respondent ( s)

(Wth prayer for interimrelief and office report)

Wth S.L.P. (C Nos.33497-33498 of 2011
(Wth appln.(s) for permssion to filing c/c of the inpugned
judgenment, prayer for interimrelief and office report)

S.L.P. (C Nos.34477-34482 of 2011
(Wth prayer for interimrelief and office report)

S.L.P. (C) Nos.34483-34687 of 2011
(Wth prayer for interimrelief and office report)

Date: 16/12/2011 These Matters were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE A K. PATNAI K
HON BLE MR JUSTI CE SWATANTER KUMAR

Hari sh N Sal ve, Sr. Adv.
Anur adha Dutt, Adv.

Fereshte D. Sethna, Adv.
Pawan Shar ma, Adv.

Ekt a Kapil, Adv.

Shwet ha Bi dhuri, Adv.

Vi nayak Srivastav, Adv.

B. Vijayal akshm Menon, Adv.

For Petitioner(s)

S. Ganesh, Sr. Adv.
H. Raghavendra Rao, Adv.
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For Respondent (s)
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UPON hearing counsel the Court made the follow ng
ORDER
Exenpti on al | oned.

I ssue notice on special |eave petitions as
al so on the prayer for interimrelief.

[ Al'ka Dudeja ] [ Madhu Saxena ]
A R -cumP. S Assi stant Registrar



